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higher dividends can be declared, the
deferred dividends being payable in
two annual instalments, but without
intevest, after the expiry of the pre-
sent Act, wil] be introduced in Parlia-
ment soon,

Fertilizer Supplied by USSR
to India

5002 SHRI M RAM GOPAL RED-
DY: Wil the Minister of COM-
MERCE be pleased to state

(a) whether USSR hag declded to
raise prices of fertilizer for supply to
our country;

(b) if 50, the reasons therefor, and
{¢) the extent of increase decided?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) No, Sir

(b) and (¢c) Do not arise
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Exemption Granteq to Gratuity Trusts
by Commissioner of Income Tax in
West Bengsj

5904, SHRI P. M MEHTA: Will the
Minister of FINANCE be pleased to
state:

(a) the names of the gratuity trusis
which were granied exemption hy
Commissioner of Income tax in Wast
Bengal in 1871 to 1074;

(b) the datey on which Coal Mines
Authority 144, Bharst Coking Coal
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L4d., National Coal Development
Corporation Lid., Singeueri Companies
J4d,, were granted exemption in res-
pect of their gratuity trusts; and

(c) whether any other coal mining

company wag granted such an ex-
emption?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
PRANAB KUMAR MUKHERJEE):
{a) Under rule 2 of Part B of the
Fourth Schedule to the Income-tax
Act, 1881 the fcllowing gratuity trusts
were given approval by Commissioner
of Income-tax, West Bengal during
1971 to 1974:

1. R. B. S Rubber Mill Gratuity
Fund,

2 Tractors India Limited Staf?
Gratuity Fund

3, Birla Gwalior (P) Ltd Emp-
loyees Grotuity Trust,

4. Champdany Jute Co ILid, Gra-
tuity Fund,

5. Khaitan and Co
Grawity Fund.

6. Gramophone Co. of India Ltd.
Employees Gratuity Insuran~e
Scheme Trust Fund

7. Sen’s Chemical Works Pvi.
Ltd. Employees Gratwty
Fund.

8. Scientific Design and Develop
ment Pvi. Ltd., Employees
Gratuity Fund,

9. British Metal Corporation (P)
Ltd. Employees Gratuity
Fund,

{b) and (c). The information is be-
ing collected and will be laid on the
:::h of the House as early as possi-

Implementation of Agreement with
USSR for Import of Portilisery

3305, SHRI R. V. SWAMINATHAN:
Will the Minister of COMMERCE be
plessed 10 state:
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with USSR for import of fertilizers has
started; and

(b) if so, how wmuch fertilizers have
been imported so far?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH):
(a) Yes, Sir.

(b) 38860 tornes of fertilizers have
already been shipped by the USSR,
authorities upto 31st March, 1975.

Recommendationg made at the UN.
Economic and Social Commission for
Asia and Pacific

59806. SHR1I BIRENDER SINGH
RAOQ: Will the Minister of COM-
MERCE be pieased to state whether
any recommendations made at the
session of the UN. Economic and Bo-
cial Commiszion for Asia and Pacific
held 11 New Delhi during the month
of 1".rth. ‘T3 huve been received by
Government and if so, Government's
reaction thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH!
The Commcsion, at 1ts New Delht
Session, reviewed the progress made
by the region in the different fleids
of economic and soclal activity, ap-
proved the terms of reference of its
main Commuttees, rationalised  the
structure of its subsidiary bodies and
endorsed an integrated Programme of
Work and Pnorities for the pernad
1075—77. It also adopted resolutions
reflecting the consensus among the
member countries in regard to the re-
gional contribution to the establish-
ment of a New International Econo-
mic Order, Icgislative arrangements
within the Commission on matters re-
lating to Shipping and Ports, estab-
lshment of regional centres for trans-
fer of technology and for Agricultural
machinery, regional plan of action for
enhancement of the role of women in
development, Coordination of the
aclivities of the regional training
institutions amd change in the
name of the Asian Institute of
Eeconomic Development and Planning.
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